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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL CALCUTTA BENCH,

PARTIQULARS OF APPLICANT

CALCUTTA
0.4 -No, %sn/m;n J=o13

1) Sri Jay Prakash Singh,S/o.Jagjitan Singh,aged about.53 years,

. 1s working as Parcel Porter at Raniganj in Eastern Railwav,

1)

2)

3)

4)

res1d1ng at Rallway Colony,Parcel 0ffice,Qtr.No.69A,Raniganj,

P 0.8 P.S.Raniganj, Dist Paschlm Bardhaman W.B.

teesscseces Applicant

- Versus -

Union of -India Through
The General Manager,
Eastern Railway,_

17 Netaji Subhas Road,
Kolkata =i 30Co0)

The Chiéf Commercial Manager,

_Eastern Railway,

3 Koilaghata Street, ' N e
Kolka ta -~ ’} cCrooot - .

The Asstt.Divisional Railway Manager,

'Eastern Rallway,Asansol~313301.

The Sr.Divisional Commercial Manager,
Eastern Railway,DRM Office,Asansol-F1330!

tes ts tasen sy Respondents.
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-9~ 0A/350/1117/2019
) CENTRAL ADMINISTRATIVE TRIBUNAL
'F KOLKATA BENCH
i OA/350/1117/2019 Date of Order: 04.09.2019

Coram: Hon'ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Jai Prakash Singh ... Applicant
Vrs.
Union of India & Ors. ...,....Respondents
For the Appllcant(s) “5 Mr N. Roy, Counsel T L" ‘4‘*"
. -”_‘:-u-... _%_N Q‘Jﬁ X
For the Respondent(s): Mr. S. Roy, Counsel' * - ‘~ )
’ ORDER ORAL .
J‘:‘" ( ) M~'».""v\ “,IE“" ‘
BIdlSha Banerijee, Mem‘ber (J) \\&5 #4 e 3 ’{ E
LI i i G "w: - .pff"“j
. This.0.A. has beenfifed-tosesk the followingrefi ? .

K

“la) Hon’ble Directions may please be :séued to the respondents to
' treat and record the date of bh"th as per educational’ cemﬁcate to
Lo # :3 your apphccnt under mt:motxon anid to allow to retire’on the basis
, Nes of Schovl.recofds yot on the bds:smf wrong date of b?ﬁrj"
v by R@presentat/on,dated 28/57'2019 may'b*%cons:dered fort with.
(c) Any other order/orders deem fit and proper 4
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2. Ld. Counselegi the apphcant would suthE that thé"apphcant who is
. Y S 4 . " Fi

i i ,' . J 4 3 . ‘\
working as Parcel Porter at- Ramganj in Eastern Rallway, is aggﬁeved by the action

| - ad
of the respondents in not correcting and reflecting his actual date of birth, i.e.

04.05.1967 as mentioned in his Educational Certificates, in the service particulars.
He has relied upon the decision of this Bench in O.A. Nos. 293-296/2015 upheld
by the Hon’ble High Court of Calcutta in W.P.C.T.No. 201-204/2016. Ld. Counsel
for the applicant further submitted that ventilating his grievance the applicant has
preferred a representation on '28.05.2019 before the various respondent

authorities and, that, the grievance of the applicant may be redressed if his
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representation dated 28.05.2019 (Annexure-A/9 to this O.A.) is considered and

disposed of within a specific time frame.

3. Ld. Counsel for the Respondents does not object to the consideration of

representation in accordance with law.

4. Having heard Ld. Counsels for both the parties and without going into the
merits of the matter, we would direct the Respondents, more particularly to

General Manager, Eastern Rallway (Respondent No 1), to consnder the pending
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representation dated QS*OS 2019 (Annexure-A/Q to a’thls OA) m the light of

-

1 - “F-_, L&

decisions in O. ﬂ Nos 293- 296/2015 upheid By~ Hon ble I-ai%rg?n Coyﬁ~of Calcutta
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passed in WPCTNo 201 204/2016 and dlspose |t of with asreasoned and

speaking order
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ln ;the event the General'”Manag f ds that th e/ apphcant |s,xent|t|éd to
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correctlon m the recorded date of b1rth apprOpr:ate order grantmg hlm such
’ ' : o :?‘
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rellef sh'eil be issued w1th|n‘-

o —"J_

_{-,\"f-‘ 'fe" # ‘?ﬁ% }:"7
»~ £y . S v - % ;“’
appllcant can contmue till h ttams the age of superé‘"’nuetlen ho costs
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5. The O. A is dlsposed of. accordmgly There shali be no order as, to costs.
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(Dr. Nandita Chatter;ee) . .7 (Bidisha Banerjee)
Member (A) o e Member(J)
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